HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
AT JAMMU
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NOTICE

It is hereby notified for the information of éll concerned
that the Hon’ble Mrs. Justice Moksha Khajuria Kazmi
(Vacation Judge) shall hold the court on 20" of Jan., 2025
(Monday).
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Joint Registrar Judicial

Dated: 17.01.2025
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